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mission to go into the causes of the 
poor performance; and 

(c) whether any steps have also 
been taken to maintain the Indian 
prestige abroad in the games? 

THE MINISTER OF S'l'ATE IN 
THE MINISTRY OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(SHRI DHANNA SINGH GUL-
SHAN) : (a) to c). While jt would 
not be correct to say that the perfor-
mance of Indian players during the 
last three years has been very poor, 
it is true that their performance by 
and large h8:3 not been up to the ex-
pectations. The causes for such per-
formance are well-known and there-
fore the need for appointing a Com-
mittee does not arise. The Govern-
ment througb the All India Council 
of Sports have been impressing on all 
.sports bodies to pay special attention 
to selection, training and management 
of teams who are to participate in 
tournaments. In addition, the Govern-
ment, consistent with the resources 
available, are giving assistance to 
sports bodies and State Governments 
to raise the standard all round. 
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Lerlllatloa fOr protecUoa of TradI-
tional J'IaherJQen 

-18. SHRI CHITTA BASU: Will 
the Minister Of AGRIeULTURE AND 
IRRIGATION be pleaaed to refer to 
the reply given to Unstarred Ques-
tion No. 6431 dated 9-4-1979 regard-
ing protection of traditional fisher-
men and state: 

(a) when Government propose to 
bring forward a comprehensive legis-
lation in this regard; and 

(b) the general frame work of the 
proposed bill? 

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARNALAk. 
(a) Legal aspects as to whether such 
legislation .3hould be enaded by the 
Parliament Or the State Legislature 
are still under examination. 

(b) The general framework of the 
Bill would provide for delimitation of 
operational zones for different types 
of fishing crafts, regulation of fishing .. 
offences, procedure3 and connected 
matters. 
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